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Sl Name of the District No. of  No. of . Total
No. functioning  dormant
. ~ SSHs

5. Chittoor 3 - 3
6.  Krishna ' 1 Col 2
7. Anantapur 2 — 2
8.  Guntur 3 - 3
9.  Ncllore 3 — 3
10.  Kurnool 2 —_ )
11.  Prakasam 1 — 1
12.  Medak 1 — 1
13.  Mahboobnagar 1 - 1
14. Vizag 3 — 3
15.  Khammam 1 1 2

2 — 2

16. Vijayanagram

Besides the above 3, voluntary
organisations which were running the
programmes of Central Social Welfare
Board besides the Short Stay Homes
have been black listed by the CSWB so
the grant has also been stopped to these
voluntary organisations for running the
Short Stay Homes.

Historical Monuments in Delhi

2256. SHRI PRAFULL GORADIA:

Will  the Minister of HUMAN
RESOURCE DEVELOPMENT be
pleased 1o state:

(a) the number
monuments in Delhi;

(b) how many of them have been
identified as protected International/
National heritage sites;

() whether it is a fact that the
Archacological Survey of India has failed
to provide protection to these monuments
and they are in a state of neglect; and

(d) the steps taken or proposed to be
taken to protect Delhi’s rich heritage? :

of historical

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (DR.
MURLI MANOHAR JOSHI): (a) and
(b) There are 166 centrally protected
monuments in  Delhi under the

v

Archaeological Survey of India. Out of

- these centrally protected monuments, two

are also inscribed on the World Heritage
List of UNESCO.

(¢) No, Sir.

(d) The monuments protected by the
Archacolgical Survey of India are
maintained as per their conservation
requircments subject to the overall
availability of funds and resources.

National Cultural Fund

2257. DR. C. NARAYANA REDDY:

Will the Minister of HUMAN
RESOURCE DEVELOPMENT  be
pleased to-state: \

(a) what is the present position of the

National Culture Fund launched in 1997
" by the

Department  of
Government of India; and

(b) what are the details of financial
assistance extended from the fund to the
State Governments for construction of
Multipurpose Cultural Complexes.

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (DR.
MURLI MANOHAR JOSHI): (a) The
National Culture Fund was set up by the
Government of India in the Department
of Culture on 28.11.96 in terms of a
Notification published in the Gazette of

Culture,
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India Extraordinary. The status of the

National Culture Fund has since not
undergone any change.

{b) No financial assistance has been
~extended to the State Governments for
the construction of Multi-purpose
Cultural Complexes.

«Agency to Identify Writers for Nobel
Prize in Literature

, 2258. DR. C. NARAYANA REDDY:
Will - the Minister of HUMAN

RESOURCE DEVELOPMENT be’

pleased to state:

(a) whether there is any recognised
machinery or agency in India to identify
eminent wrilers in various recognised
Indian languages for consideration of
award of coyeted Nobel prize in
literature; and

(b) if not, whether Government would
consider setting up of such a machinery
or agency?

THE MINISTER OF HUMAN
RESOURCE DEVELQPMENT (DR.
MURL] MANOHAR JOSHI): (a) Yes,

Sir.  Sahitya Academy has been
recognised by the Swedish Academy.ss
the nominating body of the Nobel prite
in literature.

(b) Does not arise.
M. Tech. courses in NERIST

2259. SHRI NABAM REBIA: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is fact that M. Tech
courses in some disciplines were
introduced in the North-Eastern Region
Institute of Science and Technology
(NERIST) in 1996;

(b) whether it is also a fact that
“Deemed University Status” was agreed
upon to be conferred upon the said
Institute by Government;

(c) if so, the details thereof; and

(d) what are the other future plans for
the said Institute?

[RAJYA SABHA]
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THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (DR.
MURLI MANOHAR JOSHI): (a) Yes,
Sir. Post-graduate courses in two
disciplines namely Environmental
Sciences and Enginecring & Information
Technology were introduced in NERIST
in 1996.

(b) and (c) At the time of
establishment of NERIST, it was agreed
that in due course the lInstitute will be
conferred with University Status, so that
it can award its own Degree and other
Qualifications. Steps have been initiated
for. granting ‘deemed university status’ to
the Institute.

(d) The Institute also propases to start
some more Under-graduate and Post-
graduate courses during the 9th Plan.
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